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Deye10pment of ChancUprh 

f Shri D. C. Sharma : "I. . Sardar Iqbal Slagh L Sardar Altar.purl : 
Will the Minister of Finance be 

pleaaed to ltate : 
Ca) the amount given actually so far .s loans and ad"ances by the Central Government to the Punjab Government for the development of Chandigarh 

town and its suburbs; and 
(b) the terms of the loan? 
The Mlaiater of Finance and Iron and Steel (Shri T. T. Krishnam .... ari): (a) The following loans have so far 

been given by the Central Govern-ment to the Punjab Government for the development of Chandigarh Capital 

Loan. given by the Mini-
stry of Rehabilita- Rs. 3 
tion durirg the years crOres. 
1950-51 to 1952-53. 

Loans given by the Minis- Rs. 3 
try of Finance during crores. 
the years 1953-54 
to 1955-56. 

In addition to the ahove loans. it has been decided to sanction the payment of aD a-llra/ta grant of Rs.1 crore to the State Goverr.ment dur-ing the CUrrent financial year. Out of this. a payment of Rs. 40 lakhs has already been made. 

(b) (il The loans given by the Minis-
try of Rehabilitation are pay-
able in annual equated instal-
ments of the principal and 
the interest within a periOd 
of 20 years. The first ins-
talment of repayment was 
to commence after a periOd 
of 3 years from the date of 
drawa! of the loan. simple 
interest being chargeable 
till the commencement of the 
equated instalments. The 
amounts of loan sanctioned 
and the rates of interest were 
as under:-

Year Amo,,,.lof 
loan 

1950-51 Rs. 1 cro.e 
1951-52 Rs. Icrore 
1952-53 Rs. I crOre 

(ii) The Joans given by the Mini-
stry ~f . Finance are repay-
able ""hln a period of 10 years and carry interes 

at 4% per annum. The in-terest .Ione is payable during 
the first three years and the payment of equated ins-
talments of both the principal 
and th~ interest commenCeS 
from the 4th year. 

Dellai State (AdvUory) Uquap 
CommIttee Report 

...... { Shri D. C. Sharma : 
77"'" Shri M. IaJamaddiD : 
Will the Minister of Home Affairs 

be pleued to state: 

(a) whether the Delhi State Govern-ment have referred the report of S (Advisory) Language Commi ttce him; and 
(b) if 90, the action taken thereon? 
TM MIDIater in the Mbmtry or 
~ Atfaira (Shri Detar): (a) 

(b) The matter is under consideration. But it will need .ery detailed investiga-tion before • final decision CIIrl be taken. 

PaIdataai Natioaala In IAdia 
9930 Shri D888l'8t1aa Deb : WiII the Minister of Home AfFain be pleased to state hnw many Pakistani DBtionala have surrendered their passports after entering Tripura with the intention of beCOming Indian Citizens since the intrOduction of Indo-Pakistan Pan-port system ? 

TM MiDiater In the MiaIatr7 or Home ABaIn (Shri Da1ar ): 195. 

Damap to Crops in Tripura 

~ Shri Duaratha Deb : WiII the Minister of Home Affairs be pleased to ltate: 

(a) whether Government are aonre of the fad: that great dllnlllgC has been done by wild elephants to the crop a of the Znmias tribes of Dhumach er and Amarpur in Tripura; 

(b) whether the Tribal Welfare 0fIic:I!r has received an" petition for aid to the atrectcd Zumia flImiIies; and 

(~) whether ~ent propose to _ fire &rm9 liberally to the tsi-
bill Zumiaa 90 that they can protect their crops from wild Illim8la ? 




